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[*362. Shri R. S. Tlwari: Will the 
Ministe- of Cominanical.iOTis bo pleas­
ed to state the number of new post- 
oflfices, big a!id small, opened through­
out India dur'r.g the last year?]

The Minister of Commuiiicatioiis
(Shri Jar̂ Ĥ an Ear-'.: ’̂vr.rr-f: .97
B v sn r-h  C :n - e - . ,

Bobbili-Salur Railway

*363. Shri Ramaseshaiah: Will the 
Minister of Railways be pl ased to 
state:

(a) when the construction of Bobbili- 
Salur Railway line will be taken up; 
a,nd

(b) whether it is proposed to pro­
vide any amount for this scheme in 
-the Budget for 1952-53?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): (a) During
1952-53.

(b) Yes; a sum of Rs. 1 lakh has 
been provided for preliminary ar­
rangements.

P urchase of Fertilizers

*364. Shri A. K. Gopalan: Will the 
Minister of Food and Agrricnlture be
pleased to state:

(a) when will Government be in a 
position to place on the Table a report 
of the investigation regarding tlie 
purchase of Fertilisers on Govern­
ment account;

(b) the action so fâ ' taken against 
those found responsib'c for the ir­
regularities committed in connection 
with the purchase; and

(c) why there was surh delay in the 
conduct of these investigations?

The Minis'er of Food and Airri- 
cnltnre (Shri Krdwai): (a) The Police 
investigations ’n the cnse are still pro­
ceeding, and any premature publication 
of the n^atorisls is likely to prejudice 
the investigations. Tt is not possible 
therefore, to say when Government 
will be in a p-'sit’on to make a state­
ment on the subĵ ĉt.'

(b) One o<Ticer has already been 
dismissed from Government service 
^fter due depRrimental inquiry. 
Further inve-ti?ritions have been 
ordered against him and others con­
nected with the purr-iase.

(c) There has not been any avoid­
able delay in this matter. Govern­
ment was awaiting th# Report of the 
Rajadhyaksha Committee and have 
ordered further Police investigations 
based on this Report.

Purchase of Tractors

»S65. Shri A. K. G opalw  tte
Minister of Food and Agticulturc be
pleased to state:

(a) whether a consignment of 
tractors was recently ordered for by 
the Government of India through an 
Indian firm;

(b) which was the Ann,
(c) whether the tractors were 

found suitable for our countiTs con­
ditions and if not, how much loss was 
incurr^;

(d) whether a report has been su^ 
mitted to Government regardmg this 
transaction and if so, what are the 
recommendations; and

(e) what action has been taken on 
the recommendations?

The Minister of Food and Agri­
culture (Shri Kidwai): (a) and (b). 
The Government of India have not 
placed orders for any consignment of 
tractors recently. However, ' ince 1949, 
the following tractors have b^en pro­
cured in connection with the Land Re­
clamation Scheme:—

90 nos. of Allis-Chalmers tractors 
Model HD-19 from Pashabhai Patel, anc 
Co.. Ltd. •
90 nos. of Oliver Cletrac tractors 
Model FDE from William Jacks and 
Co., Ltd.

30 nos. of Caterpiller tractors Mod«» 
D-8 from Tractor and Equipment 
Corpn., Ltd.

30 nos. of International Harvester 
tractors Model TD-24 from Volkart 
Brothers.

(c) Every make of tractor has some 
special features which are found use­
ful and some features which are dis­
advantageous. But, taking all relevant 
factors into account, all the tractors 
have been found suitable for our 
country’s conditions.

(d) and (e). Do not arise.
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